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1 Kaushlaya Devi Bhaiya 02-09-2026 68,78,374 68,78,374 Unsecured FC - No 2.31% - - - -

2 Alka Bhaiya 02-09-2026 49,33,941 49,33,941 Unsecured FC - No 1.66% - - - -

3 Ghanshyam Bhaiya HUF 02-09-2026 50,14,285 50,14,285 Unsecured FC - No 1.68% - - - -

4 Asha Toshniwal 02-09-2026 38,13,240 38,13,240 Unsecured FC - No 1.28% - - - -

4 2,06,39,840 2,06,39,840 0 0 0 6.92% 0 0 0 0

Name of the corporate debtor: SKM Estates Limityed; Date of commencement of CIRP: 19-08-2026; List of creditors as on: 23-10-2026
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
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